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National Defence Academy

*282. Dr. Ram Subhag Singh: Wil
the Minster of Defence be pleased to
state the percentage of  personnel
selected for the Military Wing of the
National Defence Academy and  the
corresponding Officers Training Es-
tablishments for the Navy and Air Force
from amongst the Other Ranks and J.C.O.s
or those of similar categories?

The Minister of Defence (Dr. Katju):
10 per cent of the available scats ar the
Military College, Dehra Dun and ar the
Air Force Colleges [G.D. (Pilots’) Branch]
and 12 1/2 per cent in the naval training
establishments are reserved for the ser-
ving personnel.

Dr. Ram Subhag Singh: May 1 know
whether the percentages fixed for taking
trainees from other ranks in the National
Defence Academy at Dehra Dun and co-
rresponding other training establishments
for the Navy and‘Air Force are completed ?

Dr. Katju: They are always full.
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Shri Matthen: May I know if the De-
fence Academy is getting all their cadets
through U.P.S.C. selection ? If not, what
are the ways used for selecting them?

The Minister of Defence Organisation

(Shri Tyagl): They are sclected by the
tg?'U.P.!é.g. first. ey e

Shri Matthen: Are thcér gritting all they

want through the U.P.S

Dr. Katju: I am sorry. They are sclected
from the onnel. Selection is by the
Selection Board.

Shri Matthen rdse--

Mr, Speaker: [ am going to the next
Question.

Rifle Training

*ags. Shri Jhulan Sinha: Will the
Minister  of Affairs be pleased
to lay a statement on the Table of the
House showing:

(a) the names of the States which
have accepted the scheme for impart-
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ing rifle training to civilians and have
introduced the same in their areas ; and
. (b) the number of trainecs that have
joined the course, State-wise so far?

The Deputy Minister of Home
Affairs (Shri Datar): (a) and (b). A state-
ment showing the requisite information
in respect of the States from whom re-
plies have so far been received is laid on
the Table of the House. |See Appendix
III, annexure No. 2]

Information in respect of other States
will be laid on the Table of the House
when received.

Shri Jhulan Sinha: May I know the
area covered by these figures in the States
in which these schemes have been intro-
duced ?

Shri Datar: It is rather too early to
indicate the area which has Qeen covered.
Still preliminary attempts are going on
in certain States and after some time, we
shall be able to know the exact area.

Shri Jhulan Sinha: What 1 wdhted
to know was the time when this scheme
was introduced in the three States where
it has been introduced, figures for which
have been given in the statement.

Shri Datar: All the information
that we have received has be®n summarised
in the note placed before the House,
Government have no additional informa-
tion on this point at this stace.

Shri Ramachandra Reddi: May I
know whether the promised supplsy of
22 bore rifles hus been made to those States
which have undertaken to organisc rifle
training there ?

Shri Datar: Government are going
to loan rifles for the purpose of use in
those States which are prepared to under-
take this scheme.

Shri Shivananjappa : May I know
whether any money 1s allocated for pub-
licising this training either in the first
or the second Five Year Plan ?

Shri Datar: So far as the question of
popularisation is concerned, no money
has been allotted. A resolution was passed
by this House and that is being sent
to the State Governments for implemen-
tation.

Shri S. C. Samanta: May I know
whether over and above the State nchemy.-s,
any all-India schemes are being carried
out ?

Shrl Datar: Wec have no all-India
schemes as such. We carry on the schemes
through the State Governments. In India
we are also helping to some extent the
All-India Rifle Association.





